
Undertaking for identical documents filed on e-Filing and Hard Copy Filing 

 

I, ___________ hereby declare and undertake that the documents filed and uploaded on e-filing portal 

i.e. https://efiling-dl.ecourts.gov.in/  with respect to this case shall be identical to the hard copy files 

filed at the filing counter and if there is any difference found in both the documents at any stage of case, 

the same is liable to be rejected. 

 

Applicant 

Date –  

Place – 

 

 

 


